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Orders
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The 6" October 2020
No. XIL-v10-31 /2017-2355---In the light of proposal received from Collector, Nawada vide
letter no. 154, dated-11-09-2020 the power of certificate officer has been delegated to following
officers for disposal of certificate cases us 3(3) of Bihar & Orrisa Public Demand Recovery Act

SL.

Officer Name

Designation

Remarks

1

Md. Mustaqueem

DCLR, Nawada Sadar

For

Nawada Sadar

Sub-Division
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2 Sri Manish Kumar Gupta | State Tax Asst. Commissioner, | For Nawada District
Nawada Circle, Nawada

3 Sri Kanhaiya Kumar Executive Officer, Nagar | For Nawada District
Parishad, Nawada

4 Sri Shiv Shankar Roy Circle Officer, Nawada Sadar For Nawada Sadar

Circle

5 Sri Rohit Kumar Cirlce Officer, Akbarpur For Akbarpur Circle

6 Sri Anil Kumar Circle Officer, Rajauli For Rajauli Circle

7 Miss Rajni Kumari Circle Officer, Narhat For Narhat Cirlce

8 Miss. Versha Rani Cirlce Officer, Govindpur For Govindpur Circle

9 Miss. Amita Sinha Circle Officer, Nardiganj For Nardiganj Circle

10 Miss. Saumya Circle Officer, Roh For Roh Circle

11 Smt. Anjali Kumari Circle Officer, Kauwakol For Kauwakol Circle

12 Sri Gulam Sarwar Circle Officer, Sirdala For Sirdala Circle

13 Sri Sanjay Kumar Circle Officer, Kasichak For Kasichak Circle

Order of Commissioner, Magadh Division, Gaya dt. 28-09-2020

By Order,
Sd./-Illegible, Secretary to Commissioner.

The 20™ July 2020

No. XI-L-%10.-31/2017-1576--In the light of proposal received from Collector, Nawadah
vide letter no. 103 dt. 11.06.2020 the power of certificate officer has been delegated to following
officers for disposal of certificate cases u/s 3(3) of Bihar & Orrisa Public Demand Recovery Act.

1914,
13:)'. Officers Name Designation Remarks
. . Additional SDO, For Sub-Division,
! Sri Prashant Abhishel Nawadah Sadar Nawadah Sadar
2 Sri Rajeev Ranjan SDC, Nawadah For Nawadah District
3 Sri Vishwajeet Kumar SDC, Nawadah For Nawadah District
4 Sri Sujeet Kumar SDC, Nawadah For Nawadah District
5 Sri Santosh Kumar SDC, Nawadah For Nawadah District
6 Smt. Priyanka Sinha SDC, Nawadah For Nawadah District
7 Smt. Amu Amla SDC, Nawadah For Nawadah District
8 Miss. Anshu Kumari SDC, Nawadah For Nawadah District
Order of Commissioner, Magadh Division, Gaya dt. 04/07/2020
By Order,

Sd./-Illegible, Secretary to Commissioner.

The 4™ September 2020

No. VII 10-02/2018-1814--In the light of proposal received from District Magistrate,
Arwal vide letter no. 78 dt. 12/06/2020 power of certificate officer is delegated to Shri Sanjay
Kumar, Circle Officer, Karpi (For Karpi Circle) for disposal of certificate cases u/s 3(3) of Bihar
& Orrisa Public Demand Recovery Act. 1914.

Order of Commissioner, Magadh Division, Gaya dt. 30/07/2020

By Order,
Sd./-Illegible, Secretary to Commissioner.
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The 20™ July 2020
No. XI-K-%10.-01/2019-1577--In the light of proposal received from Collector, Gaya vide
letter no. 451 dt. 22.06.2020 the power of certificate officer has been delegated to following
officers for disposal of certificate cases u/s 3(3) of Bihar & Orrisa Public Demand Recovery Act.
1914.

13})‘ Officers Name Designation Remarks

1 Sri Kishori Chaudhary DDC, Gaya For Gaya District

2| Sri Santosh Kumar Director Account Administration For Gaya District

and Self Employment, DRDA Gaya
3 Sri Amresh Kumar SDC, Gaya For Gaya District
4 Smt. Durgesh SDC, Gaya For Gaya District
Nandani

5 Sri Amit Ranjan SDC, Gaya For Gaya District

6 | Miss Amrita Osho SDC, Gaya For Gaya District

7 Sri Abhishek Kumar SDC, Gaya For Gaya District

8 | Miss Aarup SDC, Gaya For Gaya District
9 Sri Amit Kumar Patel SDC, Gaya For Gaya District
10 | Md. Sahbaz Khan SDC, Gaya For Gaya District
11 | Sri Rajeev Raushan Additional SDO, Gaya Sadar For Sub-]%l;gesllron, Gaya
12 Sﬁl gﬁlntan Kumar Additional SDO, Tekari Sub-Division, Tekari
13 | Sri Dhirendar Kumar | Additional SDO, Nimchak Bathani Sub-D1V151on, .

Nimchak Bathani

Order of Commissioner, Magadh Division, Gaya dt. 01/07/2020
By Order,
Sd./-Illegible, Secretary to Commissioner.
The 17" September 2020
No. XI-K-%10-01/2019-2041--In the light of proposal received from Collector, Gaya vide
letter no. 530 dt. 05/09/2020.power of certificate officer is delegated to Sri Manoj Kumar,
Additional Collector, Gaya (For Gaya District) for disposal of certificate cases u/s 3(3) of Bihar
& Orrisa Public Demand Recovery Act. 1914.
Order of Commissioner, Magadh Division, Gaya dt. 15/09/2020
By Order,
Sd./-Illegible, Secretary to Commissioner.
The 4™ July 2020
No. VII=10-02/2018-1497--In the light of proposal received from Collector, Arwal vide
letter no. 76 dt. 09/06/2020. power of certificate officer is delegated to following officers for
disposal of certificate cases u/s 3(3) of Bihar & Orrisa Public Demand Recovery Act. 1914

S1. No. | Name Designation Region
01. Sri Mritunjay Kumar, B.A.S. Senior Deputy Collector, Arwal | Arwal District
02. Miss Priyanka Kumari, B.A.S. | Senior Deputy Collector, Arwal | Arwal District
03. Smt. Priti Kumari, B.A.S. Senior Deputy Collector, Arwal | Arwal District
Order of Commissioner, Magadh Division, Gaya dt. 30/06/2020
By Order,

Sd./-Illegible, Secretary to Commissioner.
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